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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO.38/2023
IN
ORIGINAL APPLICATION NO.-196/2022

IN THE MATTER OF:
HARIOM GUPTA
...APPLICANT(s)
VERSUS
EXECUTIVE OFFICER NAGAR PALIKA, LONI
...RESPONDENT(s)

ADDITIONAL REPLY ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE TO THE ORDER
DATED 23-10-2024 PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL B ENCH, NEW DELHI.

IVikas Mishra, aged about 45 years,S/oShri G.S. Mishra, R/o F-1101,
Pearlcourt, Ramprasth Green, Vaishali, Ghaziabad, presently atGhaziabad, do
hereby solemnly affirm and state as under:

1. That IVikas Mishra, Regional Officer of Uttar Pradesh Pollution Control
Board (hereinafter “UPPCB”),am fully conversant with the facts of the case
and am competent and authorized to swear the present Affidavit.

2. That Respondent No-11 M/s VA TECH WABAG LIMITED having its
project office at 56 MLD STP, Shakti Khand-4 Indirapuram, Ghaziabad
U.P. has filed its reply giving a chart to ‘demonstrate that it is complying
with prescribed standards and in this regard reports of UPPCB are referred
before Hon’bleNational Green Tribunalon 22.10.2024.
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Furthermore, the present matter was listed before theHon’bleGreen Tribunal
Tribunal on 23-10-2024 theHon’ble Tribunal has issued the following

directions:

”

......... 2. We require UPPCB to verify said report and submit its additional
reply within two weeks.....”

That, it is humbly submitted that the monitoring data’s represented by the
Respondent-11 before the Hon'ble National Green Tribunal was verified by
the Uttar Pradesh Pollution Control Board, which was found to be corréct as
per the office records. The copies of same related to 30 MLD STP,
LOCATED AT SADDULAHABAD, LONI, GHAZIABADisannexed
herewith and marked as ANNEXURE-1.

. Hence, the present affidavit is being filed for the kind consideration and
perusal of this Hon’ble Tribunal.

I state that everything stated above has been stated by me in my official

capacity on and derived from the official records and I state that nothing
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DEPONENT

material has been concealed therefrom.

VERIFICATION

Verified at Ghaziabad on this ......... day of November, 2024, that the

contents of the above affidavit from paragraphs 1 to 4are believed to be

true and correct to the best of my knowledge and belief. No part of it is
ﬂ\

false and nothing material has been concealed therefrom.
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ANNEXURE 1
Regional Office
Uttar Pradesh Pollution Control Board
Analysis Report of 30 MLD Saduilahbad
Date ' \ pH | color 'BOD | COD |TSS | Totalcoli- | Fecalcoli- |
' mg/L | mg/L | mg/L | form form
‘ ! MPN/100m! | MPN/100ml
04.04.2023 7.5 Colorless | 7 70 9 2400 920
11.04.2023 7.4 Colorless | 9 75 | 10 2400 610
18.04.2023 7.81 Colorless | 7 63 8 2400 920
25.04.2023 7.94 Colorless 6 58 9 3900 830
02.05.2023 | 8.1 Colorless | 8 62 | 10 2100 780
09.05.2023 | 7.80 Colorless | 7 55 9 4700 930
16.05.2023 7.26 Turbid 6 50 8 1700 780
23.05.2023 | 7.20 Colorless | 9 53 | 10 4800 930
06.06.2023 7.24 Colorless | 6 42 7 1700 930
13.06.2023 7.12 Colorless | 9 45 | 10 2400 780
20.06.2023 7.46 Colorless | 8 49 9 4700 450
27.06.2023 7.52 Colorless | 9 58 | 10 4700 920
04.07.2023 7.63 Colorless 8 54 9 2500 780
11.07.2023 7.6 Colorless | 9 56 | 10 1600 920
18.07.2023 7.3 Colorless | 7 60 | 9 2600 920
25.07.2023 7.18 Colorless | 5 | 52 | 6 4300 790
02.08.2023 7.36 Colorless | 6 | 56 7 3900 930
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08.08.2023 |  7.56 1 Colorless 5 52 8 3100 | 920
" 16.08.2023 7.4 Colorless 6 50 7 1700 | 910
' ! - (N |
: 22082023 | - 7.2 | Colorless | 7 | 47 9 7000 930
‘L —— : | ‘, | S ]
29.08.2023 7.4 | Colorless | 9 | 50 | 10 2100 | 790
v I I I S o
05.09.2023 7.58 Colorless | 6 | 45 | 7 | 4700 930 W
o o S B . l
12.09.2023 | 7.46 Colorless | 7 42 | 9 2300 50
19.09.2023 7.3 Colorless | 8 a4 | 10 | 2800 790 "
t
26.09.2023 7.4 Colorless | 9 46 | 10 2000 | 930 |
04.10.2023 7.6 Colorless | 7 44 8 3500 790
10.10.2023 | 76 Colorless | 6 | 40 | 7 2200 790
17.10.2023 7.22 Colorless | 9 48 | 10 4000 930
28.10.2023 7.4 Colorless 8 54 9 3900 920
|
01.11.2023 7.72 Colorless 7 52 8 2400 450 |
08112023 | 748 | Colorless | 6 | 45 | 7 2000 920
16.11.2023 7.4 Colorless | 8 | 42 9 3200 680
23.11.2023 7.04 Colorless | 9 48 | 10 4700 930
01.12.2023 7.23 Colorless 7 46 9 2000 780
05.12.2023 7.3 Colorless | 9 48 | 10 2800 790
12.12.2023 7.52 Colorless | 10 | 58 | 16 | 3300 780
21.12.2023 7.76 Colorless | 8 52 | 14 3200 610
29.12.2023 7.43 Colorless | § | 56 | 12 4100 780
| 03.01.2023 7.39 Colorless 7 52 *] 1400 - 790
11.01.2023 Colorless | 8 53 | 10 2500 920
| | ) o
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17.01.2023 ]‘ 7.28 Colorless = 6 48 | 8 | 2800 790
|
24012023 | 736 | Colorless | 5 | 46 = 7 | 2400 930

\ _ ! I N S A S B
01.02.2024  7.24 Colorless ; 8 46 9 3800 610

I s N , . - -

. 06 02.2024‘1 7.66 | Colorless | 9 s4 | 10 | 2500 930
13.02.2024 | 7.2 | Colorless | 7 | 56 | 8 | 3400 680
20.02.2024 | 7.32 Colorless | 9 | 58 | 10 3300 920
27.02.2024 742 | Colorless = 8 | 56 | 9 | 3200 920
05.03.2024 7.3 Colorless 9 54 10 4700 920
13.03.2024 7.5 Colorless | 8 52 9 4300 780
20.03.2024 7.2 Colorless | 7 50 8 1400 790
27.03.2024 7.62 Colorless | 6 54 9 1600 540

Colorless
02.04.2024 7.36 7.0 | 56.0 | 10.0 1700 790
Colorless
10.04.2024 7.42 80 | 580 | 9.0 2400 680
Colorless N .
18.04.2024 7.18 70 | 54.0 | 80 2200 790
Colorless _ L
23.04.2024 7.22 80 | 56.0 | 9.0 2200 450
, Colorless
01.05.2024 7.38 6.0 | 52.0 | 9.0 1100 400
. Colorless ~
08.05.2024 7.39 80 | 56.0 | 10.0 2700 930
Colorless
14.05.2024 7.78 7.0 | 54.0 | 8.0 2600 920
20.05.2024 7.53 Colorless | 60 | 50.0 | 8.0 2500 930
Colorless
29.05.2024 7.11 80 | 580 | 9.0 2100 830
Colorless
06.06.2024 7.23 9.0 | 56.0 | 8.0 1700 400
11.06.2024 | 7.63 | colorless | g0 1500170 | 1400 930
Colorless |
20.06.2024 7.42 9.0 | 54.0 | 8.0 1200 830
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Colorless [ i
24062024 715 ;70 ~‘__soo_ 6.0 2700 610
\ | ;
| 02.07.2024 | 7.22 c°'?_r_|ff_s_n_ 80 | 520 70 | 3400 680
' Colorless | |
| 08.07.2024 | 7.10 | |70 500 60 | 2200 | 610 |
J@ML&GWWL@%hMHW, _______ @J
1 Colorless | i |
22072024 | 723 | | 70 440 70 2100 80 |
| Colorless ‘
29.07.2024 7.32 70 | 420 |60 | 2100 610
Colorless T
06.08.2024 | 760 | | 80 | 540 9.0 2700 | 930
Colorless | | |
13.08.02024 | 7.45 7.0 | 520 | 80 | 2100 830
Colorless T
22.08.2024 7.26 6.0 | 480 | 7.0 1700 680
Colorless
29.08.2024 7.68 90 | 570 | 8.0 2500 930
Colorless
03.09.2024 7.12 60 | 50.0 | 7.0 2200 680
_ Colorless
10,09.2024 7.46 7.0 | 56.0 | 8.0 1400 930
Colorless |
18.09.2024 7.35 9.0 | 60.0 | 8.0 1700 680
Colorless
25.09.2024 7.42 80 | 580 | 9.0 2200 610
JR.F/S.A Assistant Scientific Officer
Regional Officer
ATTESTED
v /
(Sandeo ma)
Reg. N2 [Npe/se
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